
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
• I tr ft ;ts. s l:. ·.1 ..±

NORTH-EAST DISTRICT, KARKARDOOMA COURTS, DELHI.

ORDER

In supersession of all earlier orders, the Digitization Committee of North-East

District, Karkardooma Courts, Delhi, is hereby re-constituted comprising of the following
Officers :-

s.No. [Name or Jud±eta1 orcer___. Designation _l
• [si.e@ii@ sinsrate simudspf»cw"manI
2. l~_s_. B_a_b_ita ?_uniya, ~-~~M-RC Member ~
6. [sh. AashshGupta.ACMr

If the Chairman of the Committee is not available due to any reason, the next senior
most member of the committee shall act as Chairman.

However, the con-espondence with the Principal District & Sessions Judge (HQs), Delhi

and the I-Ion'ble High Court of Delhi, New Delhi, shall be done only through the undersigned.

<]2~ CG------, ,
Principal District & Sessions Judge, { 7/lo/ \.-i...-
North-East District,

1 / Karkardooma Courts, Delhi.29-626)
No. /Comm./Judl./N-E/KKD/Delhi/2022 Dated : 1 8 QC T 2022
Copy forwarded for information and necessary action to :-

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
:1. All the ,Judicial Officers posted in this district.
4. Judicial Officers concerned.
5. Branch Incharge, Record Room (Session), Record Room (MACT), Record Room (Criminal),

Record Room (Civil). North-East District, Karkardooma Courts, Delhi.
6. PRO/APRO, THC/KKD Courts. Delhi.
7. The Website Committee, Tis Hazarl Ccntrts/Karkardooma Courts, Delhi.
8. P.S/Readec to the undecsigned. R~ l C..,

Principal District & Sessions Judge,---~
North-East District, { 91le>{t--t__.
Karkardooma Courts, Delhi.




